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RESOLUTION RE. THE DRAW BA-

CKSIN THE IMPLEMENTATION

OF OUR DEVELOPMENTAL PRO
GRAMME—Contd.

THE VICE-CHAIRMAN (SHRI
MOSTAFA BIN QUASEM): Now we take
up further discussion on Private Members'
Resolution. Shri Santosh Kumar Sahu.

SHRI SANTOSH KUMAR SAHU
(Orissa): Mr. Vice-Chairman, Sir, at the
outset I convey my greetings to you for
occupying the Chair today for the first time as
Vice-Chairman and I sincerely hope that you
will add grace to the House and discharge
your functions very efficiently.

Sir, last time while I was speaking on this
Resolution moved by my fri. end, Mr.
Narayanasamy, [ said it is a Resolution which
has a wide horizon looking into the deeper
aspects of planning and the important matter
of rural development. He has also categorized
the different aspects. I would like to say that
though planning has achieved something—we
have progressed in our march on different
planes -but the question now is, if we look at
the rate of growth from a critical angle, we
find that the aspirations of the common man
have not been fulfilled yet and we still have a
long way to go. Therefore, we require some
new insight into the matter and have to make
a critical study of the matter.

It is rightly said that India lives in its
villages. Eighty per cent of our people live in
the villages. So, without any definite dynamic
economic development in the rural villages
and in the rural sector, it is never possi. ble
that India can march ahead for the economic
development which we envisaged and which
we promised to give to our people So, this is a
fundamental task. Though in the different
planes the objective has been that there should
be eradication of poverty, in my last speech I
said how little we have done in that respect
though many projects have been go. ing on to
eradicate poverty and bring the people above
the poverty line.
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Now the question is, what are the basic
problems, how is rural poverty today, how
can it be eradicated effectively and how can
effective steps be taken for economic growth
at the rural centres? The basic question is that
agriculture is one of the primary economic
factors. Until productivity increases, until that
factor becomes very dynamic in our life, it is
never possible that the rural sector will
develop to a grater extent. The technological
innovations, the agricultural research, for that
the extension service, the input, the
marketing, the irrigation facilities, other
infrastructuxal facilities—all are very relevant
for this purpose. But, unfortunately, as I was
speaking last time, it is the report of the
Government, the National Committee on
Backward Area Development which has told
that in course of the vast investment those
areas which are nearer to the cluster of
industrial growth, had taken more advantage
of the planned expenditure than the other
areas. | will give examples one by one so that
ft will be better understood.

I tell today, Sir, if we take, for example,
one backward area, the most backward area in
this country, the eastern India which
comprises of the eastern U.P., West Bengal,
Bihar and Orissa, we know what has hap-
pened. Except the cities, the sea of the rural
areas are overburdened with indebtedness.
Though cultivation has increased, agriculture
has not undergone any revolutionary change.
The technical benefits of better harvest, better
paddy, better seeds have not gone because
there is lack of proper extension service. Not
that these areas suffer from natural resources.
There are a lot of minerals in this area.

Sir, there is an argument about the
Five.Year Plans. I remember today. I want to
tell before the House that many of the big
public sector undertakings have localised in
these backward areas. But has anybody asked
the question, when the localisation of the big
public sector undertakings like steel in Bihar
at Bokaro or Rourkela in Orissa or Bhilai iff
"Madhya Pre
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whether it was socially relevant to the local
people except in a very limited way? When
you try to develop the ancillary industries and
local en erpreneurs, have they tried to see the
significance, how the local area will be
developed so that there will be facilities for
market?

Then, there is a big gap in communication.
Why do the local people still suffer. There is
no coordination. There is definitely lack of
coordination, lack of understanding of the
grass-root problem in planning. These are big
gaps which are eating away rural
development, which are the bottlenecks of
rural development. The time has come that we
have to think of all these things.

Then, the other important segment if we
want to develop agriculture, ia, there must be
adequate credit flow, there must be proper
facilities for ia-pul, there must be proper
marketing infrastructure.

Let us not go farther. Let us see in Delhi
the price rise in respect of vegetables, onions,
mustard oil. Does the agriculturist get any
percentage of the rise in the prices? He sells
in distress. He gets the minimum price. But,
what is the price rise today? We are
benefiting the traders. Where 1is the
infrastructure for marketing for the common
man to get the benefit out of the economic
situation arising today? Until we think of
these things, the consumer, the common man
suffers, the producer, the agriculturist who is
the backbone of this country, suffers. So,
where have we failed? We have to ask this
question. It is not criticising anybody. It is a
question of the nation, it is a question of the
common man. The product-r does not get the
real price, and the consumer does not get at a
proper price.

We are investing so much for developing
marketing structure. Where is the markeing
structure, Sir? The trader pets the benefit. If
there is news of drought, the price increase®.
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If there is a dose of D.A. to the government
emp oyees, the pace inc.cakes. At whose
cost? And who benefits out of it? These are
economic failures. These are prevailing in our
planning. These are prevailing in the free
market which we have to control.

Then, another question is this, an important
question. We want to develop agriculture.
How? How many States? The Five-Year Pians
have em. phasised, one of the basic aims is that
the consolidation of hold.ngs should be done in
all the States. know that Punjab took the lead
much earlier. So, they have reaped the harvest.
The green revolution i has been possible much
earlier. How many States today have complied
the consolidation of holdings? Without this,
how can you expect the common cultivator
could improve the land? These are the basic
questions which are coming before us today.

Coming to all these questions, I would like
to say that we have to take very serious note. I
strongly emphasise. We have thought of
subsidiary  indusries, ~white  revolution,
ancillary indusrips, cottace industries, village
industries and other industries. But, I dare say
here. Sir, here also We have failed in these
sectors. Although we have spent a lot of
money in respect of big industries, we have
failed to develop. The small and ancillary
indus'ries should have been given more
importance. A larger number of employment
opportunities could have been generated for
the common man in the villages. This econo-
mic generation can be done by creating big
industries. It is one of -the aims of the
planning. There must be mora employment
generation because in this vast populous
country there is a lot of unemployment and we
cannot go on like this. Sir, two things are
essential for the development of the country
and harnessing our economic growth. These
are human resource potential and its growth.
So it is important that this sector must also be
given importance.
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Sir, as a student of Economics, 1 are giving from their pockets and througa their
say today in this august House mat mercy. So the person who gets it, he does not
many ot the trades of the artisans command any respectabm y and he has been
have vamsned. They nave got no several times to the local official and loses all
mar ke-ing facilities. They are not sinceri y in the process. He does not have the

trained for modern marketing and new

things are being developed every
day. The main lacuna is planning
made at the top level. There is no
grass root thinking about tne aitsans.
We do not take these factors into
consideration. Sir, India lives in the
villages. Village was self-contained

unit for centuries and centuries. A
man who was producing his goods in
the villages did not g° to other areas
for selling. He found one market in
his own villages. But now there are
chellenging scenes. He has no  exis
tence in the modern society. How he
can compele with the big industries in

the marketing? Now, they have be
come beggars. You are helping only
one section of the people who are

becoming rich and not the artisans
section who are becoming poor day by

day. Until there are some socio
economic leaders for these artisans
their conditions cannot improve. There

Is an ideal institution at Murdabad who
has takeen up their welfare and deve
lopment in the society. There should
be some good organisations to take
up their welfare measures. Take, for
example some artisans in the hand-
loom sector, they are dying and they
have become beggars in the country.
Though the Government, is
them, much needs to be done for them.
There is some lacuna in our planning
and become too much o- em-
phasis on the bureaucratic machinery in
planning. I say this with all -the forco at mv
command. Sir. p pacioation is lacking. Until -
reppln are involved in our developmental
work there will not be any greatest
achievement and neoples partination can only
come when you try to honour them.

Sir, in my last speech I was telling there are
many schemes but there is much leakage in
the pipeline. The Government gives loans to
the poor people and also subsidv and other
things. But our officers think that they

motive to do anything. All these hings are
there. It is not a question of party lines but it is
the question of nat.onal regeneration of the
planning which must go into ihe root cause of
ali the problems.

Then coming to the other thing, if we go
through the P.A.C. report it is stated that
under N.R.E.P. only 34.5 per cent of proposed
imployment generation is lost in course of
year. In spite of spending crores of rupees .in-
der NR.EP. why there is a shortfall in
employment?

The Agricultural Refinance Development
Commission say that the dues are mounting
up. They have surveyed on aistrict and found
80 per cent as oved dues. To whom we are
giving benef- ? So until production synchro-
nises, until there is marketing infras-tructire
and until the agriculturist gets his profis, there
are going to be diffculties in our planning.

Sir, what is the difficulty in providing
intrastrucure? Today, I speak with a
greater distress  Even now we have been
thinking of providing drinking water though
many years of independence have passed. It
is  a basic question Of course, the Primp
Minister promised that within two or
three years drinking water will be provided to
all the villages. But, Sir, I come from a
remote area and our difficulty is that there are
no rig machines to sing rube wellsin hilly
areas. In many cases, money is being
refunded so these things should be looked
into al the highest level. Unless these
instruments are there, it Will not be possible to
do so. So, it must be taken up in right
earnest.

Now, the Human Resource Development
Minister has taken up a course in the field of
primary education which is known as
Operation Blackboard. It is very beneficial
for spread of primary education. Primary
educa-
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tion must be spread and  primary schools
must be developed. New ideas must be
incorporated. But the basic thing is, I was reading
a report about the development of China in the
'Jews-paper. The Chairman of the Wasteland
Development Board of India went to China and
saw how the social forestry has developed in
China. The achievement is very high because of
the peoples participation. So, what I suggest Is
that planning must be meaningful and there
should be a monitoring cell to make proper
appraisal of the work done. In spite of the officials
who are executing the various plans, there
should be monitoring agency and the officials
who are executing should not be given- the charge
of this monitoring agency. It should be
monitored by non-official agencies body.
There must be some setup so that  proper
monitoring could be done. I am told, there are a
number of natural resources in the eastern zone.
If they are exploited preperly and the industries

are developed, it can bring a lot of foreign
exchange as well as provide employment to
millions of unemployed people. There should
be proper planning to  harness these natural

resources. The periodical  achievement part
should be assessed by the monitoring
agency.  Wherever there are pitfalls, they must
be plugged so that the fruit of  planning can
reach common man. ~ We should not choke the
line at the District level. It must go to the block
level and at block level, it must be discussed
in a general meeting. There is no harm in it. We
must guarantee the  rural deve lopment. We
must provide the basic facilities Iike the
roads, drinking water, irrigation and
agricultural inputs. The village artisans should
be encouraged to develop their skills. The small
scale industries should be encouraged so that
it can help in mitigating the sufferings of the rural
people. These things are very essentia] for the
growth of rural development Whenever any
industry comes Up in the backward area,
Government of India provide subsidy to
encourage that in-
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I dustry. But the industrialists who get this
concession, they have no sym-: pathy for the
common people They are not interested in the
social and economic development of that area.
This aspect must be taken care of- The local
people must be involved in these industries so
that they are able to earn their livelihood. There
must be sale centres for the sale of agricultural
produce. Without the ancilliary industries,
agriculture cannot prosper. So, special attention
should be Paid towards this aspect. If the local
people are not associated in these industries, it
would create a void and people will lose interest
in the development of that area. So, they must be
associated in it. This problem arises due to lack
of coordination.

Lastly, I would like to submit that we are
spending so much money on development but
we should be able to create an emotional link
among the people. We have not been successful
so far in this respect. I remember, in 1884 when
there had been a famine in the country,  people
were dying because neither they were having
any power to buy food.  So, the Government
Thought of constructing a railway link frm
Madras to Calcutta. Can we not work to create
an emotional link among the people from
north to  south, by connecting Ganga with
Cauoveri? Let the people ofIndia come
and join in such programmes and N.R.E.P. and
other programmes, It creates in'egration in the

country. Our policies should be aimed at
solving the social and educational
problems of the villages. In other
coun'ries, I think, the rural people the

producers are better off and it is feasible, not
impossible, to improve the lot of the people
in  India as a whole. Our plans and
programmes should be directed towards
solving the social and economic problems of
the villagers and the tillers and the
teeming millions. I hone the Seventh
Five Year Plan will be Implemented
vigorously. Our Prime Minister has given a
new direction to the Plan. If people's
participation in it; is encouraged and if the Plan
is im-
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plemented properly, I am sure, our
country will also grow by leaps and
bounds.

With these words, I conclude. Thank you.
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[The Vice-Chairman (Shri Jagesh Desai)
In the Chair]

SHRI VALAMPURI JOHN (Tamil Nadu):
Mr Vice-Chairman, Sir a discussion like this
one on Mr. Narayana-aamy's Resolution
makes Parliamentary work more purposeful,
more useful and, I must say, more
meaningful. It is the firm conviction of all the
speakers here, and rightly so, that unless and
until there is a far reaching and radical
change in the rural face of India the economic
development for which the whole nation
strives today would not become a reality.

Sir, the anti-poverty  programmes or the
poverty-alleviation programmes for which
lot of funds have been earmarked,
considerable increase in the outlaysin every
Five-Year Plan, have, in the final analysis,
been reduced to only populist welfare
measures.  The basic reason is not far to seek.
These anti-poverty programmes, with a lot of
money to spend for the rural folk for the
rural masses, rightly so, make the rural
folk consumers and not  producers.
These anti-poverty  programmes in their
implementation are the cutting edges,
make them only consumers, not
producers. Thereby, the infrastructural
facilities are not available and further spurt for
economic development is not provided. =~ That
is why I say, it converts the whole rural
population into consumers. Finally,
these measures, which should have pro-
vided basic infrastructural facilities for
further economic  development, further
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economic " boom, make them only benefi
ciaries of welfare measures. So ultima
tely when there is no result tor further
economic development, all the money
that is spent in the name of anti-poverty
programmes would go into drain. 11M
Government is conscious of the fact
where the shoe pinches. We need not
tender any piece of advice to the Govern
ment. They have enough of economists
to find this out. They have enough.
experts to elicit opinion. And it is from their
own reports that we find out that they
themselves are convinced that there are a lot
of bottlenecks and only in the implementation
forum everything gets struck up. No one can
say that since independence there is no
development in our economy. No one says
that the face of India is not changed. Even the
worst adversaries of India accept for certain
that there is so much of improvement, so
much of development but everyone raises an
accusing finger only at one thing and that is
this kind of development which has come,
which has become a reality because of the
participation of the majority of the people
who are living in the villages, in the rural
areas, the benefits of this development have
not percolated to them. Not that there is no
development,  everyone is  seriously
concerned, whatever we have achieved,
whatever we have produced materially or
otherwise, has not reached the rural people.

Now, what are the bottlenecks, what stands
in the way of this kind of percolation, this is
the question. I find innumerable Government
reports as well as the opinion of the experts on
the IRDP, RLEGP and other anti-poverty
programmes, they have emphasized on one
fundamental fact that there is enough pro-
duction in this country, but the only problem
is that the people in the rural areas are only the
consumers and they are not able to produce
further. The second factor is, they have no
participation in this kind of welfare measure
for the simple reason” that is, whatever is pro-
duced is taken away, is snatched away
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unceremoniously from the people whe we
really contributing to the national j cake,
to the production.

What happens here? I come from a village,
from a rustydusty village. have the feel of
the people. So, as [ move with them, what I
find, in the implementation of the anti-poverty
programmes there are lot of bottlenecks.
First of all 1 will take the case of identification of
targets. The targets are identified in certain
States by officials, by bur-eitacrats themselves.
In certain other States it is left to the whims
and fancies of bureaucracy. They may
have varied opinions but one fundamental
fact remains, wherever the target groups are
identified by the oificials, invariably the
system fails, the funvtioning fails, the
administrative machinery collapses. Whenever

there is  involvement of village samiti, or
village panchayat or village leaders the
system succeeds. They may have different
opinion but one fundamental fact remains  and
that is, wherever bureaucracy is involved,
officers are in- in  the identification  of

target groups, there is complete failure of the
system. When the village samities or
village leaders or village panchayats give
advice, when they identify that this is the
family which is a wunit, this is the family
which deserves help, it will always succeed. I
would appeal to the sensibility of the
Government that when we identify the target
groups, we should eliminate bureaucracy.
Bureaucracy has nothing to do with this kind
of rural problem because bureaucracy has got
the strangest tendency in this country. They
are drawn by the rural folk, but having been
drawn from the villages if ever these
officers are against anyone, they are against
the  villagers. There class character
undergoes a radical change, a farreaching
change. Immediately after they enter into
offices, when they enter into the garb of
administration — this is a thing that has been
happening in this country unabated for several
years now since Independence — what we
find is that an officer, a bureaucrat, a little bit
educated, immediately turns against the

[ RAJYA SABHA ]

Implementation cf our 268

Development Programme

villager, forgetting the fundamental basic
raci that in his education the villager has
got a main say, because but for his con-
irioution by way of taxes, by way of
manual labour, he could not have got
that kind of education. But after hav
ing been educated, he turns against the
interests of the same community from
which he is drawn. This is the strange
predicament in which we are finding our
selves today. These bureaucrats treat the
villagers as wooden things. In any other
country, because of the bureaucratic
muddle, people would have taken up cud
gels against the very system. They very
system would have collapsed. There
is enough anger among the people for a
total change for a sweeping change
But what happens is that the same anger
of the people is divided. It has not got
a focal point. If there were a focal
point, all of a sudden things will totally change,
sweepingly will change, radically will change.
But this anger is divided, conditioned and
suppressed by various factors — cultural,
political, economic and religious much to the
advantage of establishment. Because it is
divided the system remains there; otherwise it
will not remain there. These
administrators, bureaucrats — some of them —
may be very nationalist, having so much of love
or admiration for the village folk. ~ But I make
a charge against the bulk of the bureaucratic
machinery  that they have no respect for the
villager because when the villager, in  dusty
clothes or ill-clolhed with hungry, emaciated
looks, approaches a bureaucrat, the
bureaucrat thinks that he is some strange kind of
a thing for whom there is no necessity what-
soever to show mercy. These people are not
even respected because we have cases here.
That is why I feel that for the successful
implementation of the anti-poverty programme
when the question of identification of target
groups comes, necessarily the village
panchayats, sam and village elders, despite
their politi shades, political opinions, should
be involved. Instead of involving those vill-
agers if we go on asking these bureauc-  rats
and officers, as is happening in certain States in
Tndia today, then necessarily
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these ami-poverty programme and a lot of
measures that we take to change the rural face
of India will not yield any kind of benefit.

Apart from this identification, what
happens is that we are under a mistake notion
that there is enough publicity for our anti-
poverty programmes. We have a kind of
mistaken impression, I think purposely we
diink that  whenever we know something,
possibly every one of lis knows it.  This is
a kind of ivory-tower living. Let us go to the
villages. If there are a thousand people or two
thousand people, not even one per cent or two
per cent are aware of the programme. The
awareness is lacking in the villages.  This
is my personal experience. I go to my own
village.  There are a thousand people.  You
ask any elder. Even if he is enlightened; he will
not be able to say if there are such programmes.
He is uneducated. = He may not be able to
spell out exactly what the programmes are,
how they are functioning, what part is being
implemented, who are their beneficiaries!.
He will not be able to say that.  And I do not
expect from him  all this explanation. But
they are totally unaware of the programmes!
This is because these programmes are not
publicised properly. They do not know
whether such programmes exist for them.
Then there is no agency today. I know for
certain that there are agencies to monitor and
they are not monitoring. But apart from the
absence  of monitoring  agencies worth the
name, whatis  happening is  that there is no
voluntary agency or any other governmental
agency to tell them properly that they can get
money from the banks, this much money they
can get for this purpose. ~ This  purpose is
not Identified — why  should someone get
money, for what purpose one could get money?
There is no agency today to tell them point
blank that they could take up this avocation
and for this purpose they could get money, for
this purpose they could apply and through this
they could improve their lot and finally they
could contribute towards infrastruc-

[ RAJYA SABHA ]

Implementation cf our 268

Development Programme

tural facility or towards making real assets in
rural India. There is no agency as such to tell
them properly. Afterwards what happens is,
in the banking sector they are not able to
come. Sir, 1 have a hundred cases to recite
here.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Last point only. I will tell you why. We
have got only 80 minutes and if we do not
complete this today, then the Resolution lapses.
We are all interested to hear the Minister also.
That is why I request the honourable Member to
conclude now.

SHRI VALAMPURI  JOHN: I have
something to tell, Sir.  Even today, in the city
of Madras, 1 have seen cobblers are not
permitted into the nationalized banks. This is
not a story I have brought to this House. 1
have a personal experience. Suppose we
telephone the Manager of a nationalized bank
at a certain branch in the city of Madras or
anywhere, that a certain cobbler is coming,
because a cobbler is an untouchable to this man
he is not allowed to enter the sacred precincts
of the banking institution.  In a nationalized

bank this happens. ~ We are compelled to write
to Mr. Janardhan Poojari  and I am
happy — 1 am  impelled to say—that from
his level comes a recommendation for Rs.

3,000 or Rs. 5,000 for cobblers. The psychology
of the bankers has not changed. I find that
most of the bankers in the nationalized bank
sector are behaving like money-lenders.
They never think that the bank is a common
concern, that it is a people's bank. Still they
are under a mistaken impression a wrong
notion, that it is a money-lender's private affair.
That is why, whenever these people —
untouchables still — approach them even for a
form, they are denied — flatly and
unceremoniously denied. And why are
they denied? The bank's staff working
there, though they are a working class, as
someone says, they are a privileged class.
What happens is. they don't share the agony
and misery of the people who approach
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them. Really what happens in these branches
is, when a man approaches for a loan of, say,
Rs. 20 lakhs, they are prepared to give him
because there is cut money for them. There is
nothing to hide; it is a fact. But when a poor
man, an untouchable, a fisher-man a wood-
cutter, a landless agricultural labourer — with
some kind of an avocation, some kind of
imaginative skill to come up in life —
approaches them for a small loan of Rs. 3,000
or Rs. 5,000, he is not encouraged, he is not
even issued the application form for the sim-
ple reason that from a man who applies for a
loan '[ of Rs. 20 lakh they can have this cut
money and not from this poor man. Or, even
if they approach in a cluster, say 40 or 50
people, nothing comes thereby from the
bankers and they are shut out.

Sir, I am from a coastal area. You make a
lot of claims but I tell you, a day will come
when the whole world will realize that
everything has become a farce. I am from a
seashore area where lakhs of fishermen are
living. If you make a survey today, I challenge
the Minister — and I make this challenge
directly — among the bulk of the population
who are fishermen in my area of Tamil Nadu
you will not be able to find even two per cent
of fishermen who have been benefited because
of his anti-poverty programme. They are not
encouraged. For a landless agricultural
labourer at least he has got a master to settle
scores with. He has a bargaining power.
Maybe he is not segment in the organized
sector, but at least at the time of harvest he can
go and plead with his landlord saying that he
will not come for this harvest because he was
not paid enough during the last harvest. He
can say that he will come only if he is paid
enough. This is the bargaining power that the
landless agricultural labour has got. But what
happens for a fisherman is, he has no master.
The elements are his only master. If he fights
with the elements, it is not necessary that it
would yield any results. Only his wife and
children will be in tears. ~ To such peo-
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ple bank finance is denied and denied un
ceremoniously. I am not charging this
Government without any basic foundation.
11 you make a survey today, you will
find thai even two per cent of the
fishermen are not given this benefit.
They speak of the National Welfare
Fund and other programmes. They say
they are like Scheduled Castes and Sc
heduled Tribes. But in most of the
States they are not Scheduled Castes or
Scheduled Tribes but they are secluded
castes, a secluded community. They
are not given any finance, they are not
even given an application form to have
access to the banking institutions. They
have become so sacrosanct where even
an Adi Dravida has no entry. This has
come to pass. So I would like to ask
the Minister when he is making a claim
that the anti-poverty programmes are
going to change the face of rural India,
he must see how the backward classes,
Scheduled Castes and Scheduled Tribes
and fishermen, how these classes have
been denied entry into the banking insti
tutions even to receive a application form.
Sir, I would like to say

THE VICE-CHAIRMAN SHRI
JAGESH DESAI): Please conclude.

SHRI VALAMPURI JOHN: One minute.
You speak of village industries. But I would
like to ask a very pertinent question. When
you speak a lot about the village industries,
about the improvement the uplift of the rural
areas, I will ask only a small question. The
production of small items like appalam,
vadam which have given employment to
lakhs of women in my State or in the nei-
ghbouring State, who has entered? The TTK
Co. has entered. If this Government allots
manufacturing of noodles, appalam, vadam
which could give employment to lakhs of
women, to the TTK Co. I do not know what
sort of socialist philosophy you are
propounding here. Again, 1 would say,
pickles in a particular district would have
given employment to 12,000 women. But the
production of pickles today has been
unceremoniously snatched from the village
folks. It has been given to whom? The
Tatas,
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the Birlas, the Hindustan Lever have
taken it. They are manufacturing [hem.
fhey have taken up manufacture of pick
les today. What happens is this. You
go in for mass production but not for
pickles. You go in for mass production,
but not for production for the
masses. You say that the village indus
tries are thriving; the village India is
changing, the rural face in changing. All
tall claims are made. Traditionally
these avocations have been ihe mainstay of
the villages, poor villages, unfortunate
villages. From the hands of the villages you
are snatching away everything and giving to
bigger companies. Bigger shaiks are entering
even in pickles, vadam poor women women
have been earning . But you have been
completely them of basic, fundamenal liveli-
hood. And ther you come and say that all
these programmes, programmes will help
them In big way.

Sir, there arc like pines where voluntary
agencies have proved time and again in the
histose of those nations that voluntary work
would necessarily change the face of India
There are a lot of companies. You could have
asked them necessarily to adopt villages.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Please conclude new.

SHRI VALAMPURI JOHN: One

minute Sir.

There is so much to be said against bankers
and against the bank employees. I find for
example, there is a certain branch in
Teynampet, of the 1.0.B., the Indian
Overseas Bank. I can pay a lot of encomiums
to them. Ten villages they have adopted. I
have seen them. Every village has got a
school. Out of voluntary effort if a branch of a
bank adopts five villages, ten villages, they
candoso. Only political will is
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necessary. Programmes are there ad-
ministrative machinery is there, money is
there, but only the political will is lacking.

We think, possibly our people are ignorant.
It is not so. Recently I read Borlaugh, the
great agronomist the Nobel laureate. He says,
"If at all there is any agriculturist in the whole
world, I have my salutation only for the
Indian farmer, only for the Indian villager."
He cites the reasons saying that a small
Mexican dwarf variety of wheat which was
refused for experimentation in the United
States and in Philippines is accepted by the
Indian farmer receptively. He goes on
experimenting. Our people are receptive.

Otherwise, in no other country would
family planning have been a successful
venture with so much of superstition and
religion. In America, 45 years back,
Margaret Sanger was arrested for coining the
phrase "family planning." "Family and
"planning" are two words. But there
was a woman named Margaret Sanger
who coined it. ~ While such  a country, a
scientifically advancing country could take
so much of step against the women who
coined the word, this country has accepted
family planning despite  superstition  and
religious  beliefs. With all the darkness, this
country is receptive. Our villagers are so
receptive. They are for changes.  The only
thing is that this Government lacks the
political will. ~ And only when the political
will come to this Government do
think that most of the programmes we
undertake, most of the projects we un-
dertake will, if not today, tomorrow or
some other day definitely change the face of
the rural India.  Thank you.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAT): I would request Members. We have
got about seventy minutes. At 4.30 I will ask
the Minister to reply. Otherwise, what will
happen is....
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SHRI VALAMPURI JOHN: My reply is
this. What you say is correct. But, when there
are ten speakers you do not have a kind of
equity among them. Fcr one you allow 20
minutes for others 10 minutes. Why don*t
you plan is earlier?

THE VICE-CHAIRMAN (SHRI JA
GESH DESAI): That is correct. It
should have been done. So, that is
why at 4.30 I will ask the Minister to
reply.  Meanwhile, there are  still
eighth speakers, and we have got about
40 minutes. So, I request the Mem
bers that nobody should speak for more
than five minutes so that he will be able
to reply. Other wise, he will not be
able to reply. Then the whole exer
cise will not be of any help. We want
the reply by the Minister also. There
fore, I request the hon. Members not to
speak for more than five minutes.
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DR. G. VJAYA MOHAN REDDY (Andhra
Pradesh): Mr. Vice-Chairman, Sir, I am really
very happy that our young friend has
introduced this resolution and so much
discussion has taken place. i would like to say
one thing. whethet- it is development or
whatever it may be, our society has gone in a 4
00 P M full cycle There were unequ-' al trades.
At the same time, there were investments.
Now the cycle has fully turned. Today, we
have capitalists who have got only five per
cent stake or less than five per cent in the big
industrial empires and who have got accounts
in foreign banks to the extent of thousands of
crores. You are allowing (heir money to be in
foreign hanks. That means outflow of capital.
Canitalist development in this country is dying
out and nobody can protest it because of the
decay of the system. Every speaker has
referred to that and that is refleced in the
present situation which has developed in the
country. We have our plan. programme,
project or whatever you call it. Without na-
tionalising of the means of production and
distribution, and handing them over to the
private agencies which have dominated trade
and agriculture, the planners think that by
having the3e deve-

121 AUG. 1987]

Implementation of our 282

Development Programme

lopment plans, they can deliver the goods. By
repeating the name of "Rama" you cannot get
'punya'- by doing a good deed only you get
'punya’. You allow the capitalists to loot; you
allow them to accumulate black money; and
you also allow them to send their capital out.
Then how do you expect these plans to
succeed?

Drought is a very important problem. Flood is
a very important problem. Yesterday and day-
before-yesterday, it was stated that this
Government is not in a I position to come to the
aid of anybody in Bihar. They were telling that in
spite of millions of people suffering from floods,
there was not even one relief camp. This speaks
very badly of the Government. I appreciate my
colleague who has introduced the resolution in
good faith thinking our development, plan can
deliver the goods. But when we see what is
happening in this country, we are aghast. Where
are we? We are telling about corruption and black
money. For licence they are paying money. For
anything they are prepared to pay' money. For a
paper to move they are paying money. For getting
a certificate, they are paying money. Like this, the
entire system has become corrupt. We are just
aghast. Poverty in our country is so appalling. We
do not have pulses. Our nutrition standards are
very poor. Without Protein our people cannot be
nourished. We do not have edible oil. In these
circumstances, we cannot have a balance Sixty to
seventy per cent of people suffer for want of
Protein. As a doctor, T can say. about 100 million
children are suffering under Protein deficiency,
everv year. Out of them according to statistics,
about three lakh are going blind because of
Vitamin A deficiency. This is the particular
circumstance in which we have to plan.

Then about villages. We are talking
about villages. Our big shots stride
our villages because they want their trade to

grow, their articles to be sold like the
Britishers, That is why we had the Khadi
movement.  But where
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is Khadi Movement when we are in for
terylene? Our villages are now in utter
starvation and poverty. Sometime back, our
villages used to prosper and the village
industries used to flourish. Now, are
village industries there? You are not
able to check the feudal interests in the
country. You allow them to run amuck.
The property of the Nizam has been left to be
used by them to exploit the people. Rajas
became Rajapramukhs and crores and crores
of rupees were stashed away. If they
had been expropriated, do you think we
would have been deficient in capital in our
country? Ours is the richest country in the
world both in natural resources and in capital
formation; yet, nothing is done. Today
4 per cent of our corporate sector is estimated
to be under the ownership of, tinder the
control of, multinationals. When 40 per cent is
under multinationals, what self-reliance  are
you talking of? What have you implemented
in this country? Workers are exploited.
There is no participation of the working class
in the management. ~ The wages of the wor-
kers are going down;  the agriculturist is
becoming poorer and poorer because there
is no protection afforded to him. He is
exploited by trade. ~ You are mopping up all
capital and destroying  the villages.  Even
food processing units of pappads and pickles
are given away to big business and
multinationals because they are combined.
We see TV advertisements. Even for
manufacturing toothpaste multinationals are
there. In this situation I do not know

how  we can implement the four
postulaticns of our friend. If only
we can implement them our country

will go a long way in development and
progress. Then only we can  really be

happy. Otherwise, as things stand, I think
the crisis is  deepening. The people
will have to rise and demand
implementation of the schemes and
programmes.  With these words I conclude.
Thank you.
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Fooowrr qrar we v wANARON
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q WIIUR U (IAT gIA) -

wIC SAIEA0 WO 49T ... (SATAMA)

SHRI V. GOPALSAMY (Tamil Nadu):
Mr. Vice-Chairman, Sir, this is His mai-
den speech and hence there cannot be any
interruptions. Actually I wanted to speak
but being his maiden speech you should
not permit any interruption. (Interruptions).

He represents the real rural poor.

o Wx e Qe 99
aqusTq warza, {1 wE o4 am
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% 1

-— (m wife wute ) A the schemes. It is well said, but loot-nig and
% gured § a1 AR g plunder is going on in the name of these
ﬂ"f'ﬁt{' Tz afgsic a5 wAA ET schemes by contractors middlemen, vested

§ f rowfzr | g, Ft ot interests who have got the patronage.

© g

qfar, @ & 4 gU A, 0o

qrore HWIX UWo UH. 0w Al Sir, the time at my disposal is limited. So, I
qa syt faai onip will confine myself to one point. Guidelines were

issued that these programmes will be
implemented in the true spirit through the local
bodies. I would like to ask the Minister whether
this is being done. What is going on in my State?
it is my bounden duty to raise this point here
because we are the Members of the Council of
States. I can say that all the schemes are not at all
implemented through local bodies, For 15 to 16
long years we have been demanding for election
of local bodies, but the elections are not held. In

uT W ® gy Wi T
AT wofwar ST
a3l & winE &

g7 &, a% wq
&

wea faer wifgo ) 5" 9w om

;ii{'l 'vf-lt"l' éﬂr( A W I 1985 elections were held but even then the
AL | AN ) ) G S o B 1 1 | Government is weakenig local bodies. This is
g i according to the Hindu. It says, Government is
. weakening the local bodies. This is because the

— I ] . . ..
=Y WeET ¥ w9 " svE wwrd local bodies are mainly handled by the opposition

parties like the DMK,, the Congress (I) paries.
Now they want to bypass the local bodies. They
are appointing advisory committees, task force

§ o ®ada diTauar s &
ety 97, N1 w7 gafasmi g/

EE_ "T?s ﬂli_{‘ &R M IE.'ir.'_'C{ % committees. This is unimaginable. When the

FX ¥ ouga fEs'v 9§ 9 §1 chairman or the presiden” of the pan-chavat is

a7 femr | wmEe | there, who is duly elected by the people, they
are avoided and

SHRI V. GOPALSAMY: Mr Vice- about implemen

tation of the programme. I am entitled
to say all this. The Centre has issu
ed guidelines to the States. T cannot
give von I can only give
you facts and fignres. The guidelines
have been issued from here to the States but
those guidelines are being flouted. Local
bodies are being byepassed. I understand, the
Central Government has not approved the
proposal of the State Government for the task
force committees but yet another parallel body
is being created in the name of advisory
committee where the chairman will be a
member, a local MLA will be a member and
four people belonging to the ruling party will
be nominated. It is clear

Chairman, Sir, the other day when the
voice of Pandit Jawaharlal Nehiu was
played in the Central Hall, we made a
tryst with the destiny. My memories
went back. Of course, we made a tryst
with the destiny to remove poverty to
remove misery, to remove ignorance
from this country, but let us touch our
hearts and feel our conscience whether
the people of India are free from misery.
No. From poverty, no. Sir, the dream
of Gand'iiji about gramrai Ins evapora
ted into thin air. The anti-poverty
schemes, rural development schemes, what
about their implementation? You have
allotted funds, crores and crores of ru
pees. I want to know whether these
programmes have reached the doors of
the needy and the poor. Not at all
You come to the Parliament and say
that you have allotted such and such
amount for NREP, RLEGP, IRDP, all
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crystal from the paper Hindu of 9th August,
1987. Here this spirit of democracy is being
eradicated, is being eliminated in my State.
You have allotted funds. Crores and crores of
rupees you have allotted. But bypassing the
local bodies, killing the spirit of democracy,
these funds are being looted, plundered by the
contractors, middlemen, vested interests who
have got all the political patronage of the
ruling party in the Tamilnadu Government.

OiewT HPwE W OUSH rE W T
sTawY fgziserw TTTT R

T HAT (s gEUR) @ w0
gwiemsw sReyw, fsw wew §
U AR LT G SLO RN L1 [
TEls 97 yoq  fEwT wmEe R
¥ S wWiT S§T IRE§ W
R g fr oW A @i
ety @ &% I EWE @

O «:ﬂsm ir W &gy @ amEw
g I .1 FHag a’faar [i" SR
aUE W s foenar | 9T &wwen
g @ g oivv gmdl 1 smEr
IET 3 | SUEWeEE  WgiEw,
o9 WA W grewr  dEmwma ¥
FEAWT  HWET  q7 GOW HET AT
¥ g f& godr wEww & o
mfegniz & was £ w1 7 WE-
WAL ¥ g1 1§ TseEwr & gl
g% @y W enfer FEww #

Iz #Ft Tk =iz IEE WD
g/ § IIw AT H g &
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fogr snry fredr fww ¥ QA0
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Yy sIATT & WY WET EWIT
favirsr £ a1 W e aHww
 wmw £ 9TF mwH F9EA
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dow  gewdl e § o T
gy
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at f sifor #1 2 nqg @R
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THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): If the House agrees, then, we can
take a few more minutes on discussion of this
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SHRI V. NARAYANASAMY (Pondi
cherry) Thank you very much, Mr.
Vice-Chairman, for giving me this op
portunity to reply to the debate on the
Resolution which I moved on rural de
velopment. 1 have received wholehear
ted support from all Members of this
House, both from Treasury Benches and
from Opposition. 1 specially thank hon
ourable  Members  Deshmukhji, Ram
Chandra Vikalji, Jagatpal Singly S. K.
Sahuji, Jagdambi Prasad Yadavji, Ratna
kar Pandeyii Shri Valampuri John, Pach-
ouriji, V. M. Reddyji, Om Prakashji,
Shanti Thyagiji and Gopalsamy
ji.  The honourable Members who
spoke  on this  Resolution  gave
their views to the honourable Minister
relating to rural development. When the
farmer fails the country fails. Con-
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sidering the need for rural development our
honourable Prime Minister allocated huge
funds in the Plan sector as also for various
schemes. When our honourable Prime
Minister visits rural areas, he does not go to
the capitalist places or industrial places; he
goes to the rural poor, the agriculturists and
persons who are living below the poverty line,
the Harijans and fishermen, to find out their
living conditions, to see whether the schemes
are being implemented whether the benefits
are reaching the rural poor properly. He
inquires of them he takes very keen in-ierest
in rural development. Therefore, under his
leadership I believe rural development will
take place faster than in the previous years.
Sir, I congratulate the Minister also for having
agreed to certain suggestions given by the
honourable Members.

With these words, Sir, I would like to
withdraw my Resolution.

THE VICE-CHAIRMAN (SHRI JAGESH
DESAI); Is it the pleasure of the House that
leave be granted to the Mover to withdraw his
Resolution?

SOME HON. MEMBERS: Yes.

* The Resolution was, by leave, with-
drawn.

SPECIAL MENTIONS
Strictures passed against the Marathwada
University
THE VICE-CHAIRMAN (SHRI JAGESH
DESAI): Yes, Mr. Jadhav. Please take three

minutes only.

SHRI VITHALRAO MADHAVRAO
JADHAV  (Maharashtra):  Mr.  Vice-
Chairman, Sir, I would like to bring to the
notice of this House the fact of the
Marathwada University, Aurangabad, having
lost its credibility. There is an alarming
situation in the Marathwada re-aion of
Maharashtra over the functioning of the
Marathwada University, Aurangabad and
there are certain facts which I would like to
place before the House.

Recently, the Bombay High Court and the
Aurangabad Bench also passed cer tain
strictures against the results declared by the
Marathwada University, Aurangabad of Dr.
Gowrigaonkar of the Master of Surgery
Examination. It is a fact that three examiners
out of four

For the text of the Resolution, vide Debate dated the 7th August 1987.



